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Fourteenth Loksabha

Session : 10
Date : 30-04-2007
Participants : Taslimuddin Shri ,Fernandes Shri Oscar,Singh Dr. Akhilesh Prasad,Meena Shri Namo
Narain,Handique Shri Bijoy Krishna,Singh Dr. Akhilesh Prasad

Title: Papers laid on the Table of the House by members/Ministers.

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND EMPLOYMENT (SHRI OSCAR
FERNANDES): Sir, I beg to lay on the Table a copy of the Outcome Budget (Hindi and English versions) of
the Ministry of Labour and Employment for the year 2007-2008.

(Placed in Library, See No. LT 6234/07)

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS AND
MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI B.K. HANDIQUE):
Sir, I beg to lay on the Table —

(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of section 619
A of the Companies Act, 1956:-

(a) (i) Review by the Government of the working of the Madras Fertilizers Limited, Chennai, for the
year 2005-2006.

(il)  Annual Report of the Madras Fertilizers Limited, Chennai, for the year 2005-2006, along with
Audited Accounts and comments of the Comptroller and Auditor General thereon & Reasons for

delay
(Placed in Library, See No. LT 6235/07)

(b) (i) Review by the Government of the working of the Fertilizer Corporation of India Limited, New
Delhi, for the year 2005-2006.
(11)  Annual Report of the Fertilizer Corporation of India Limited, New Delhi, for the year 2005-
2006, along with Audited Accounts and comments of the Comptroller and Auditor

General thereon and Reasons for delay.

(Placed in Library, See No. LT 6236/07)

(c) (1) Review by the Government of the working of the Pyrites, Phosphates and Chemicals Limited,
Rohtas, for the year 2005-2006.

(ii) Annual Report of the Pyrites, Phosphates and Chemicals Limited, Rohtas, for the year 2005-
2006, along with Audited Accounts and comments of the Comptroller and Auditor General

thereon & Reasons for delay

(Placed in Library, See No. LT 6237/07)
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(d) (i) Review by the Government of the working of the Projects and Development India Limited,
Noida, for the year 2005-2006.

(i) Annual Report of the Projects and Development India Limited, Noida, for the year 2005-
2006, along with Audited Accounts and comments of the Comptroller and Auditor General
thereon & Reasons for delay.

(Placed in Library, See No. LT 6238/07)

() () Review by the Government of the working of the FCI Aravali Gypsum and
Minerals India Limited, Jodhpur, for the year 2005-2006.

(i1) Annual Report of the FCI Aravali Gypsum and Minerals India Limited, Jodhpur, for the year
2005-2006, along with Audited Accounts and comments of the Comptroller and Auditor General thereon

(2) Five statements (Hindi and English versions) showing reasons for delay in laying the papers mentioned
at (1) above.

(Placed in Library, See No. LT 6239/07)

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND MINISTER OF STATE IN
THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (DR. AKHILESH
PRASAD SINGH): Sir, on behalf of my colleague, Shri Kanti Lal Bhuria, I beg to lay on the Table-

(1) (1) A copy of the Annual Report (Hindi and English versions) of the National Cooperative
Development Corporation, New Delhi, for the year 2005-2006.

(i1) A copy of the Annual Accounts (Hindi and English versions) of the National Cooperative
Development Corporation, New Delhi, for the year 2005-2006, together with Audit Report thereon.

(iii) A copy of the Annual Accounts (Hindi and English versions) of the National Cooperative
Development Corporation (Employees Provident Fund), New Delhi, for the year 2005-2006, together
with Audit Report thereon.

(iv) A copy of the Review (Hindi and English versions) by the Government of the working of the National
Cooperative Development Corporation, New Delhi, for the year 2005-2006.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at
(1) above.

(Placed in Library, See No. LT 6240/07)

(3) A copy each of the following papers (Hindi and English versions) under section 619 A of the
Companies Act, 1956:-

(1) Review by the Government of the working of the Madhya Pradesh State Agro Industries
Development Corporation Limited, Bhopal, for the year 2003-2004.

(i) Annual Report of the Madhya Pradesh State Agro Industries Development Corporation Limited,
Bhopal, for the year 2003-2004, along with Audited Accounts and comments of the Comptroller
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and Auditor General thereon.

4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at
(3) above.

(Placed in Library, See No. LT 6241/07)

Pt HATTd W AT HAl qAT IUHTSRAT HIHA, @re AR Frdsifre v d3rea 4 =g w3
(oht ol @) : oremer weGy, § PefiRed ux ww ved W v@ar g
(1) (Th) B BIRIETIM BSRie, et & af 2005-06 & a1fich yfdew &t b

gfar (&S e el wenvun) qon eraEmifaa ol

(@) HOYFR PIATETIT BRI, TSt & af 2005-06 B HRIGUT B ABR
g1 wler @t Ueb ufcr (FE qen it dvamwo) |
(Placed in Library, See No. LT 6242/07)

(2) Iwfad (1) # IfcaRed w3l @1 G491 ed R @ H gU fddid & HROT S are fqavor (Bt qen
I HIHOT) |

(3) (Ud) aw |WErd, T8 fReelt & af 2005-06 & aifie ufades @ ufa (@&
AT SUSHT AWHRT) | JAT IETIRIfarT o |
(@) IR ARAAEY, 8 et B df 2005-06 B BRIBOT B WRBR GRT FHET
o U gfar (B aem el deamso) |

(4) Sydad (3) # SfowRad ual @1 9w e W W # g ficid & FRo i arer Raxer (@S qen spsh
HEho) |

(Placed in Library, See No. LT 6243/07)

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT AND FORESTS (SHRI NAMO
NARAIN MEENA): Sir, I beg to lay on the Table —

(1) A copy of the Notification No. S.O. 513 (E) (Hindi and English versions) published in Gazette of

India dated the 3™ April, 2007 relating to utilisation/disposal of fly ash, issued under the
Environment (Protection) Act, 1986.
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(Placed in Library, See No. LT 6244/07)

(2) A copy of the Notification No. S.0. 253 (E) (Hindi and English versions) published in Gazette of
India dated the 19th February, 2007, making certain amendments in the Notification No. S.O. 489
(E) dated the 30th April, 2003, issued under section 3 of the Environment (Protection) Act, 1986.

(Placed in Library, See No. LT 6245/07)

(3) A copy each of the following papers (Hindi and English versions) under sub-section (1) of section
619 A of the Companies Act, 1956:-

(i)  Review by the Government of the working of the Andaman and Nicobar Islands Forest and
Plantation Development Corporation Limited, Port Blair, for the year 2005-2006.

(i)  Annual Report of the Andaman and Nicobar Islands Forest and Plantation Development
Corporation Limited, Port Blair, for the year 2005-2006, along with Audited Accounts and

comments of the Comptroller and Auditor General thereon.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at
(3) above.

(Placed in Library, See No. LT 6246/07)

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND MINISTER OF STATE IN
THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (DR. AKHILESH
PRASAD SINGH): Sir, I beg to lay on the Table -

(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of section
619 A of the Companies Act, 1956:-

(1) Review by the Government of the working of the Hindustan Vegetable Oils Corporation
Limited, New Delhi, for the year 2001-2002.

(i1) Annual Report of the Hindustan Vegetable Oils Corporation Limited, New Delhi, for the year
2001-2002, along with Audited Accounts and comments of the Comptroller and Auditor

General thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at
(1) above.

(Placed in Library, See No. LT 6247/07)
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(3) A copy of the Sugar Development Fund (Amendment) Rules, 2007 (Hindi and English versions)

published in Notification No. G.S.R. 188 (E) in Gazette of India dated the 9th March, 2007, under sub-
section (3) of section 9 of the Sugar Development Fund Act, 1982.

(Placed in Library, See No. LT 6248/07)
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